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                                                   CONTINUED FROM PART- 2  
 
 
 
 
 

INTRODUCTION 
 

          
In view of the recent amendment made in the Designs (Amendment) Rules, 2008 with effect from 17/06/2008, 

Publication of the matter relating to Designs is being published in the Official Journal of The Patent Office. 

This Journal is being published on weekly basis on every Friday covering the various proceedings on Designs 

as required according to the provisions of under Rule 22, 25, 27 and 39 of the Design (Amendment) Rules, 

2008. All the enquiries on this Official Journal and other information as required by the public should be 

addressed to the Controller General of Patents, Designs & Trade Marks. Suggestions and comments are 

requested from all quarters so that the content can be enriched. 

 
 
 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 



The Patent Office Journal 13/08/2010 
 

25317

 
 
 
 
 
 

DESIGN ACT 2000 
 (Under Section 31) 

RECTIFICATION OF REGISTER 
 

M/s. Anand & Anand., the agent of the Registered. Proprietor, Carponovum AB Kyrkogatan 19, 

SE-222 22 Lund, Sweden, Swedish Joint Stock Company, Swedish Law has filed an application 

on Form-17 for rectification of name of the article from the Register of Design as follows:- 

 
Design No’s Entered name of the 

article 
Changed to 

214237 Joint Anastomosis Rings 
Without Catheters But 

With O-Rings. 

Joint Anastomosis Rings Without 
Catheters and O-Rings. 

 
 
 Notice of opposition to the rectification of Register of Design may be given as per rule 40 of 

the Design Rules, 2001. 
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REGISTRATION OF DESIGNS 
 

The following designs have been registered. They are now open for public inspection. In the following each entry 
the Date of Registration is shown. The Priority Number, Priority Date and Priority Country are also shown 
 
Design Number 211151  
Class 24-01 
   1)Heka Dental ApS 
      Baldershoj 38, Dk-2635 Ishoj, Denmark  
Date of Registration 10/07/2007 
Title Dentist's Chair 
Priority  
Priority Number Date Country 
000655147  12/01/2007 OHIM  

 

Design Number 216025  
Class 15-05 
   1)SAMSUNG ELECTRONICS CO. LTD., 
      416, MAETAN-DONG, YEONGTONG-GU, SUWON-SI, GYEONGGI-
DO, KOREA.  
Date of Registration 25/04/2008 
Title DRUM TYPE WASHING MACHINE 

Priority NA 
 

Design Number 216343  
Class 09-09 
   1)PLAYTEX PRODUCTS, INC., 
      300 NYALA FARMS ROAD, WESTPORT, CONNCETICUT 06880, 
USA.  
Date of Registration 16/05/2008 
Title waste disposal device 

Priority  
Priority Number Date Country 
29/293,319  16/11/2007 U.S.A.  
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Design Number 216372  
Class 23-01 
   1)TELCO WATER TECHNOLOGY PVT. LTD., 
      C-28, 2ND FLOOR, JANAK CINEMA COMPLEX, JANAKPURI, NEW 
DELHI-110 058, INDIA.  
Date of Registration 19/05/2008 
Title WATER PURIFIER 

Priority NA 

 
Design Number 221768  
Class 06-11 
   1)William Goodacre & Sons India Pvt.Ltd., 
      XVIII/1146 Revi Karunakaran Road, Alleppey, Kerela-688 
012, India  
Date of Registration 19/03/2009 
Title Mat 

Priority NA 
 

Design Number 217284  
Class 12-15 
   1)Michelin Recherche Et Technique S.A. 
      Route Louis Braille 10, 12 CH 1763 Granges Paccot, Switzerland  
Date of Registration 23/07/2008 
Title Tyre Tread 

Priority  
Priority Number Date Country 
29/303,276  05/02/2008 U.S.A.  
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Design Number 217391  
Class 11-01 
   1)Shagun Bangles 
      Shop No-127,1st Floor Ijmima Complex,Raheja 
Metroplex,Link Road, Malad (W) Mumbai-400064,Maharashtra 
India  
Date of Registration 28/07/2008 
Title Ear Pandants 

Priority NA 
 

 
Design Number 217392  
Class 11-01 
   1)Shagun Bangles 
      Shop No.127 1st Floor,Ijmima Complex,Raheja Metroplex Behind 
Goregaon Sports Club Link Road,Malad (W) Mumbai-
400064,Maharashtra,India  
Date of Registration 28/07/2008 
Title Ear Pendants 

Priority NA 

 
Design Number 217509  
Class 09-05 
   1)Anand Agency 
      4 Nayapura Indore M.P.India  
Date of Registration 01/08/2008 
Title Pouch 

Priority NA 
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Design Number 217511  
Class 09-02 
   1)Apollo Plastic Industries 
      10,Ashirwad Building,K.D.Road Vile Parle(W),Mumbai-400056 
Maharashtra India  
Date of Registration 01/08/2008 
Title Can 

Priority NA 

 
Design Number 213950  
Class 08-09 
   1)GULZAR METAL WORKS, 
      F-101, NEW SEELAM PUR, DELHI-110 053, INDIA. 
Date of Registration 31/12/2007 
Title Channel Bracket 

Priority NA 
  

Design Number 220687  
Class 10-06 
   1)B. D.Industries., 
      5, Raj Rajeshwari Road, Opposite Naval Stores Main Gate, LBS Marg, 
Narayan Nagar, Ghatkopar, (W) Mumbai-400086, Maharashtra, India.  
Date of Registration 06/01/2009 
Title Road Safety Device 

Priority NA  
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Design Number 220723  
Class 26-04 
   1)IJS, Electronics., 
      W-25, Okhla Industrial Area, Phase-2, New Delhi-110 020, India.  
Date of Registration 09/01/2009 
Title Led Disk Tower 

Priority NA  
Design Number 220779  
Class 09-08 
   1)Sumitomo Metal Logistics Service Co., Ltd., 
      1-17, Tsukiji 4-Chome, Chuo-Ku, Tokyo, 104-0045, Japan.  
Date of Registration 15/01/2009 
Title Pallet for Transport 
Priority  
Priority Number Date Country 
2008-019256  28/07/2008 Japan  

 

Design Number 216531  
Class 07-02 
   1)GLEN APPLIANCES PVT. LTD., 
      1-34, DLF INDUSTRIAL AREA, PHASE-1, FARIDABAD-121 
003, HARYANA, INDIA.  
Date of Registration 02/06/2008 
Title Gas Stove 

Priority NA 
 



The Patent Office Journal 13/08/2010 
 

25323

Design Number 217685  
Class 08-06 
   1)Bipinbhai Chanabhai Chothani 
      "Hitesh Furnitur Fittings", Shri hari Industrial Zone-1, 
Aji Ring Road, Bay Pass, near:- Radha Palace Hotel, 400 
Feet Road, Rajkot-2, Gujarat, India  
Date of Registration 12/08/2008 
Title Handle 
Priority NA 

 

 

Design 
Number 217687  

Class 08-06 
   1)Rameshbhai Narsibhai Limbasiya 
      2,Gokul Nagar,Opp-Shreeji Times,500Feet Road 
Kothariya Main Road, Rajkot-3 Gujarat-India  
Date of 
Registration 12/08/2008 

Title Locking For Closing Device 
Priority NA 

 

 

Design Number 207396  
Class 24-04 
   1)3M Innovative Properties Company 
      3M Center, Saint Paul, Minnesota 55133-3427, USA  
Date of Registration 12/12/2006 
Title Bandage 
Priority  
Priority Number Date Country 
29/261,303  12/06/2006 U.S.A.  
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Design Number 216663  
Class 14-03 
   1)Samsung Electronics Co.Ltd., 
      416, Maetan-Dong, Yeongtong-Gu, Suwon-Si, Gyeonggi-
Do, Korea  
Date of 
Registration 19/03/2008 

Title Mobile Phone 

Priority  
Priority Number Date Country 
30-2008-0011803  19/03/2008 Korea(South)    
Design 
Number 216709  

Class 19-06 
   1)SCHWAN-STABILO SCHWANHAEUSSER GMBH 
& CO. KG., 
      SCHWANWEG 1, 90562 HEROLDSBERG, 
GERMANY.  
Date of 
Registration 16/06/2008 

Title "WRITING INSTRUMENT" 
Priority NA 

  

Design Number 216710  
Class 19-06 
   1)SCHWAN-STABILO SCHWANHAEUSSER GMBH & CO. KG.,
      SCHWANWEG 1, 90562 HEROLDSBERG, GERMANY.  
Date of Registration 16/06/2008 
Title "WRITING INSTRUMENT" 
Priority NA  
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Design Number 216759  
Class 07-06 
   1)MA Design India Pvt. Ltd., 
      C-26, Sector-63,Noida, U.P., India  
Date of Registration 20/06/2008 
Title Holder( for Wine Bottle) 

Priority NA 

 
Design Number 216760  
Class 07-01 
   1)Ma Design India Pvt. Ltd. 
      C-26, Sector 63, Noida, U.P., Pin Code:-201301, India  
Date of Registration 20/06/2008 
Title Platter 

Priority NA 
 

Design Number 216761  
Class 07-01 
   1)MA DESIGN INDIA PRIVATE LIMITED., 
      C-26, SECTOR-63, NOIDA, UP, INDIA.  
Date of Registration 20/06/2008 
Title Platter 
Priority NA  
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Design 
Number 216764  

Class 07-01 
   1)MA Design India Pvt. Ltd., 
      C-26, Sector-63,Noida, U.P., India  
Date of 
Registration 20/06/2008 

Title Bowl 
Priority NA   

Design Number 216766  
Class 07-01 
   1)MA Design India Pvt. Ltd., 
      C-26, Sector-63,Noida, U.P., India  
Date of Registration 20/06/2008 
Title Bowl 

Priority NA 

 
Design Number 216768  
Class 07-04 
   1)MA DESIGN INDIA PVT. LTD., 
      C-26, SECTOR-63, NOIDA, UP, INDIA.  
Date of Registration 20/06/2008 
Title CUTTING BOARD 
Priority NA  
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Design Number 216769  
Class 07-01 
   1)MA DESIGN INDIA PVT. LTD., 
      C-26, SECTOR-63, NOIDA, UP, INDIA.  
Date of Registration 20/06/2008 
Title CUP 

Priority NA 

 
Design 
Number 216771  

Class 07-01 
   1)Ma Design India Pvt. Ltd., 
      C-26, Sector-63, Noida, U.P., India  
Date of 
Registration 20/06/2008 

Title Dish 
Priority NA 

 

Design Number 216772  
Class 26-01 
   1)Ma Design India Pvt. Ltd., 
      C-26, Sector-63, Noida, U.P., India  
Date of Registration 20/06/2008 
Title Candle Holder 

Priority NA 
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Design 
Number 216773  

Class 26-01 
   1)MA DESIGN INDIA PRIVATE LIMITED., 
      C-26, SECTOR-63, NOIDA, UP, INDIA.  
Date of 
Registration 20/06/2008 

Title CANDLE HOLDER 
Priority NA 

 

Design Number 216775  
Class 07-01 
   1)MA DESIGN INDIA PRIVATE LIMITED., 
      C-26, SECTOR-63, NOIDA, UP, INDIA.  
Date of Registration 20/06/2008 
Title LID 

Priority NA 

 
Design Number 216776  
Class 07-01 
   1)MA DESIGN INDIA PRIVATE LIMITED., 
      C-26, SECTOR-63, NOIDA, UP, INDIA.  
Date of Registration 20/06/2008 
Title LID 

Priority NA 
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Design Number 216778  
Class 11-05 
   1)MA DESIGN INDIA PVT. LTD., 
      C-26, SECTOR-63, NOIDA, UP, INDIA.  
Date of Registration 20/06/2008 
Title DECORATIVE ARTICLE 

Priority NA 

 
Design Number 216862  
Class 07-99 
   1)MA DESIGN INDIA PRIVATE LIMITED., 
      C-26, SECTOR-63, NOIDA, UP, INDIA.  
Date of Registration 25/06/2008 
Title Tray 

Priority NA  
Design Number 216863  
Class 07-99 
   1)Ma Design India Pvt. Ltd., 
      C-26, Sector-63, Noida, U.P., India  
Date of Registration 25/06/2008 
Title Tray 

Priority NA 
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Design Number 216867  
Class 07-01 
   1)Ma Design India Pvt. Ltd., 
      C-26, Sector-63, Noida, U.P., India  
Date of Registration 25/06/2008 
Title Bowl 
Priority NA 

 

Design Number 216872  
Class 07-01 
   1)Ma Design India Pvt. Ltd., 
      C-26, Sector-63, Noida, U.P., India  
Date of Registration 25/06/2008 
Title Bowl 

Priority NA 

 
Design Number 216878  
Class 07-01 
   1)MA DESIGN INDIA PRIVATE LIMITED., 
      C-26, SECTOR-63, NOIDA, UP, INDIA.  
Date of Registration 25/06/2008 
Title Ice Bucket 

Priority NA 

 



The Patent Office Journal 13/08/2010 
 

25331

Design Number 216879  
Class 07-01 
   1)MA DESIGN INDIA PRIVATE LIMITED., 
      C-26, SECTOR-63, NOIDA, UP, INDIA.  
Date of Registration 25/06/2008 
Title Jug 

Priority NA 

 
Design Number 216880  
Class 07-03 
   1)MA DESIGN INDIA PRIVATE LIMITED., 
      C-26, SECTOR-63, NOIDA, UP, INDIA.  
Date of Registration 25/06/2008 
Title Cheese Knife 

Priority NA 

  
Design Number 216881  
Class 06-03 
   1)MA DESIGN INDIA PRIVATE LIMITED., 
      C-26, SECTOR-63, NOIDA, UP, INDIA.  
Date of Registration 25/06/2008 
Title Table 

Priority NA 
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Design 
Number 216882  

Class 09-03 
   1)MA DESIGN INDIA PRIVATE LIMITED., 
      C-26, SECTOR-63, NOIDA, UP, INDIA.  
Date of 
Registration 25/06/2008 

Title Box 

Priority NA  
Design Number 216884  
Class 06-07 
   1)MA DESIGN INDIA PRIVATE LIMITED., 
      C-26, SECTOR-63, NOIDA, UP, INDIA.  
Date of Registration 25/06/2008 
Title Photo frame 

Priority NA 

 
Design Number 216887  
Class 24-01 
   1)EASTERN MEDIKIT LIMITED., 
      3, DR. G.C. NARANG MARG, DELHI-110007, INDIA.  
Date of Registration 25/06/2008 

Title SPARE PART OF 
INTRAVENOUS CANNULA 

Priority NA  
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Design Number 216904  
Class 14-99 
   1)SONY CORPORATION., 
      1-7-1 KONAN, MINATO-KU, TOKYO, JAPAN.  
Date of Registration 26/06/2008 
Title MEMORY CARD 

Priority  
Priority Number Date Country 
2008-013917  02/06/2008 Japan  

 
Design Number 216905  
Class 12-16 
   1)NSK-WARNER K.K., 
      NISSEI BLDG., 1-6-3, OHSAKI, SHINAGAWA-KU, 
TOKYO, 141-8560, JAPAN.  
Date of Registration 27/06/2008 
Title one -way clutch 
Priority  
Priority Number Date Country 
2008-001656  29/01/2008 Japan   

Design Number 216906  
Class 12-16 
   1)NSK-WARNER K.K., 
      NISSEI BLDG., 1-6-3, OHSAKI, SHINAGAWA-KU, TOKYO, 
141-8560, JAPAN.  
Date of Registration 27/06/2008 
Title one -way clutch 
Priority  
Priority Number Date Country 
2008-008476  02/04/2008 Japan   
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Design Number 216907  
Class 14-99 
   1)SONY CORPORATION., 
      1-7-1 KONAN, MINATO-KU, TOKYO, JAPAN.  
Date of Registration 27/06/2008 
Title MEMORY CARD 

Priority  
Priority Number Date Country 
2008-013918  02/06/2008 Japan  

 
Design Number 216908  
Class 14-99 
   1)SONY CORPORATION., 
      1-7-1 KONAN, MINATO-KU, TOKYO, JAPAN.  
Date of Registration 27/06/2008 
Title ADAPTER FOR MEMORY CARD 

Priority  
Priority Number Date Country 
2008-013919  02/06/2008 Japan  

 

 
Design Number 216914  
Class 13-02 
   1)MATSUSHITA ELECTRIC INDUSTRIAL CO. LTD., 
      1006 OAZA KADOMA, KADOMA-SHI, OSAKA 571-8501, JAPAN.  
Date of Registration 27/06/2008 
Title BATTERY 

Priority  
Priority Number Date Country 
2007-036188  28/12/2007 Japan  
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Design Number 216915  
Class 10-02 
   1)The British Masters SA 
      Avenue Leopold-Robert 23, 2300 LA Chaux-De-Fonds, Switzerland 
Date of Registration 27/06/2008 
Title Wristwatch 

Priority  
Priority Number Date Country 
135008  03/04/2008 Switzerland  

 
Design Number 219821  
Class 11-01 
   1)Preciosa 
      Opletalova 3197, 466 67 Jablonec and Nisou, Czech Republic  
Date of Registration 21/11/2008 
Title Gemstone 
Priority  
Priority Number Date Country 
EM 000938642-0030  22/05/2008 OHIM  

 

Design Number 219823  
Class 11-01 
   1)Preciosa 
      Opletalova 3197, 466 67 Jablonec nad Nisou, Czech Republic  
Date of Registration 21/11/2008 
Title Gemstone 

Priority  
Priority Number Date Country 
EM 000938642-0034  22/05/2008 OHIM   
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Design Number 216965  
Class 12-15 
   1)Societe De Technologie Michelin 
      23 Rue Breschet-63000 Clermont-Ferrand, France    2)Michelin 
Recherche Et Technique, S.A. 
Date of Registration 02/07/2008 
Title Tyre 

Priority NA 

 
Design Number 216971  
Class 09-01 
   1)Mahika Packaging(India) Ltd 
      2/3,Kasturba Talkies Compound,Station Road,Malad (W) Mumbai-
400064 Maharashtra India  
Date of Registration 02/07/2008 
Title Bottle 

Priority NA 

 
Design Number 216972  
Class 07-01 
   1)Mahika Packging (India) Ltd 
      2/3 Kasturba Talkies Compound Station Road Malad(W) Mumbai-
400064 Maharashtra India  
Date of Registration 02/07/2008 
Title Lid For Bottle 
Priority NA  
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Design Number 216987  
Class 30-03 
   1)Avanti Oveseas Pct Ltd 
      D-37,South Extn.Part -II,New Delhi-110049 India  
Date of Registration 03/07/2008 
Title Dog's Bowl Stand 
Priority NA 

 

Design Number 217153  
Class 26-06 
   1)HONDA MOTOR CO. LTD., 
      1-1, MINAMI-AOYAMA 2-CHOME, MINATO-KU, TOKYO, 
JAPAN.  
Date of Registration 15/07/2008 

Title FRONT COMBINATION LAMP FOR 
AUTOMOBILE 

Priority  
Priority Number Date Country 
2008-000650  16/01/2008 Japan  

 

Design Number 221116  
Class 26-03 
   1)Crompton Greaves Limited, 
      6th Floor, CG House, Dr Annie Besant Road, Worli, Mumbai 400030, 
Maharashtra, India  
Date of Registration 09/02/2009 
Title Lighting Fixture 

Priority NA  
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Design Number 221194  
Class 15-02 
   1)Weir Minerals Australia Ltd., 
      1 Marden Street, Artarmon, New South Wales 2064, Australia.  
Date of Registration 13/02/2009 
Title Impeller 

Priority  
Priority Number Date Country 
13910/2008  14/08/2008 Australia  

 
 
 
 
 
 
 
 
 


